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no  injustice  is  done  to  a  competuit   officer   
who   has   contributed   to    tlie improvement 
of the working of    ttie BHEL. 

REFERENCE    TO    THE    ALLEGED  
RREGULARITIES     MADE  IN   AP 
OINTMENTS   CF   TOP   PERSON-

NEL IN THE BONGAIGAON PET-RO 
CHEMICAL COMPLEX 

SHRI DINESH GOSWAMI (Assam); 
Sir, I thank you very much for having given 
me the permission to raise an i'nportant 
matter, a matter of urgent public 
importance, and J would like to draw the 
attention of the Minister of Petroleum and 
Chemiclas, tlirough you. 

Sir, this relates to the Bongaigaon Petro-
Cnemical Complex which    was e'tablished 
in    Bongaigaon,      Assam with the 
objective of  (a)  strengthening  the 
petroleum industry  and     (i^) quick 
economic development in    thai region   and   
to   provide   opportunities to the local 
unemployed boys to    get employment  in  
that  particular    project.    But,   Sir,'  
unfdijtunately,        in spite of the repeated 
assurances from the   Government     that   
this     project would be commissioned soon, 
the date of   commissioning  has   been  
deferred from time to time for one reason or 
the other. It also appears that in mat-tors of 
appointment to very    impor-ta'nt posts, a 
vicious circle has developed   there.     The  
top  posts  of    the captive power plant, 
which is a very important plant for the 
purpose      of commissioning  of  this  
project,       haS been filled by persons from 
the Renusagar Power Plant, a private      
power plant  belonging  to  the  Birlas.       
The deserving candidates,    who are local 
candidateiS,   have     been     rejected   in 
order  to   accommodate     people  from the 
Renusagar Power Plant.      I w?nt to draw 
the attention of the Mmiiiter concerned  and  
the  Government  to  a glaring  case   of   
dubious  employment which is the case of 
appointment of   a Chief Chemist who has 
been brought 

from   the   Renusagar     Power     Plant 
though he did not possess the requi^ site   
qualifications  for  the  job   o!;    a< Chief   
Chemist   of  the  refinery.   Sooa after that,  it 
was found that  he did not possess the requisite 
qualificat'onsi for   holding   the   post   of   
Chief   Clie-ini5>i   and   he   was   sent   for   
training,, for the purpose of getting trained for 
the  job  of     Chief     Chemist.    There were  
many   other   candidates       who poEsessecl  
the  qualifications  necessary for this post, but 
they were not selec-teci.    The unfortunate 
result of the^e anomalies has been that the fiist 
unit of  tiie  crude distillation plant  ia re-r 
ported to  be  almasf     ready  bui  th& captive  
power  plant  has not   oecoms ready with the 
result that there has. been  delay in     
commissioning      and consequently  a 
tremendous loss      ia the  Government 
exchequer.    In matters  of  employment,  or  
of     appointment even to lower posts, Sir, 
again a vicious circle has grown.      Today, 
examinations are being held in four places  
fOj.   the  purpose  of  filling  up of  posts,  
even   lower  posts,   and   Ihe exEjninations 
are held now at Gauhati, Delhi,  Bombay  and     
Madras.  Sir,    E have made inquiries and I 
have found tJiat such examinations are 
conducted' in different places only in those 
cases of national undertakings which    have-
their bianches all over the    country like  the  
nationalised  banks.  Bat  the Bongaigaon   
Petro-Chemical   Complex is a complex which 
is a local complex and in such cases, such type 
of examinations in different places ought to 
have  never take  place.  For  example, m  the  
case  of the IPCL  at  Barcda, which is a 
project of much    greater magnitude than the 
BPCC, the exami-natioi s take place only at 
Baroda and in no ether part of the country. The 
result haf been that though there was an  
announcement  in  the House  that this project 
is meant to improve the potentialities  of 
employment     of the local talents in the 
different jobs, this hgs been denied to them 
now.    This has caused tremendous resentment 
in the area and I take this opportunity I    tc: 
draw the attention of the    House- 
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[Shri Dinesh Goswami] and through you, 
Sir, the attention of the Minister of Petroleum 
and Chemicals to this problem and I hope he 
will inquire into it and enlighten this House 
about the complaints that I liave brought 
before the House new, Thank you,  Sir. 

MR. DEPUTY    CHAIRMAN:     Yes, Mv. 
Shy am Lai Yadav. 

TEFERENCE   TO   THE     REPORTED 
DISFIGURING     OF     GANDHIJI'S 

STATUE  NEAR  JULLUNDUR 

 
 


